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Steps to improve the mauagement of 
Scooters India, Lucknow to overcome 

the losses

29U7. SIIRI R. L. KUREEL: WiU
the Minister of INDUSTRY be pleased 
to state:

(a) the steps being taken to improve 
the mismanagement of Scooters India 
Ltd., Lucknow to overcome the heavy 
losses incurred during the emergency 
period;

(b) whether Government would in-
quire into the causes of the failure of 
the management and heavy losses of 
the Scooters India factory; and

(c) whether Government propose 
to change the management to get rid 
of many disputes between the wor-
kers and the management ca u ^ g  
heavy loss to the factory?

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES);
(a) and (b). Government have rccentiy 
reviewed the performance of Scooters 
India Limited. Remedial action has 
Ijeen initiated on the basis of the re-
commendations of a team of technical 
experts to improve the production. Re-
vised targets of production have beeti 
set and it is expected that company’  ̂
operations will reach the break-eveti 
stage Irom the first quarater of 1978.

(c) Does not arise.
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Delay in changes in the production 
Technology of Bharat Ophthalmic 

Glass Project

29tiH. SlIRI SAMAR MUKHERJEE: 
W ill the Minister of INDUSTRY be 
pleased to stale;

(a) whether delay to bring chanf'es 
;n the production technology of the 
Centre owned Bharat Oplithahnic 
Glass Project from the present batch 
production system to continuous pro-
cess will cost the State exchequer 
Rs. Six crores; and

(b) if so, the details thereof?

THE MINISTER OF INDUSTRY 
.SHRI GEORGE FERNANDES):
(a) and (b ). The Bharat Opthalmie 
Glass Limited (BOGL) started com -
mercial production in I'JfiB using the 
Batch Process Technology for manu- 
iacturing ophthalmic blanks. Because 
o f  the inherent inadequacies o f  the 
technology, however, B.O.G.L.. has 
been attempting to switch over to the 
Continuous Process Technology. A 
technical team was sent abroad in 1974 
1o explore the possibility of obtaining 
?tnow-how in this field. Unlortunately 
Jhe technology is closely held by a 
:ew  multi-national companies, and it 
has not been easy to obtain the new 
technology. Recently, however, BOGL 
:as received a number o f oilers for 

ioreign collaboration, which are imder 
^examination. B.O.G.L. has also been 
•’xploring the possibility oi' developing 
Ihe technology indigenously in col- 
.'aboration with Central Glass and Cer- 
imic Research Institute and with finan-

cial participation by the National 
Otevelopment Research Corporation. It 
.3 not possible t o  quantify- the loss, if 
,.ny, on account of the non-availability 
o f a better technology at ar. earlier 
point of time.

Proposal to stop Gambling

2969. SHRI BAPUSAHEB PARULE 
’.AR: Will the Minister o f HOME AF-

.IRS be pleased to state:
(a) whether Government propose to 

stop gambling at all levels in the 
coun< ty;

(b) whether Government propose 
to ban horse races and State lotteries 
in the country by making suitable 
changes in the Prevention of Gambl-
ing Act; and

(c) if so, when Government propose 
to make such changes in law?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI S. D. PATIL): (a) and (b).
“Gambling” , which covers horse-racintj 
loo, is a State subject. The State Gov-
ernments are, therefore, competent to 
legislate in these matters. However, 
to deal with the oflences connected 
with gambling ell'ectively, the Central 
Government propose drafting a com-
prehensive model legislation covering 
\arious forms of gambling for con-
sideration by the States.

As regards State Lotteries, the 
Government propose to take up legis-
lation to regulate the conduct of these 
lotteries.

(c) Both the proposals referred to 
above are in a preliminary stage. It 
is not possible to indicate when they 
will be finalised in the form of legis-
lation, particularly as the model Bill 
will have to be adopted by the S t ^  
Governments who alone are competent.

Covering o f U.P. ana H.P. Under 
Vulnerable Areas

2970. SHRI YUVRAJ: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether the border areas of 
Uttar Pradesh, Himachal Pradesh etc. 
are covered under vulnerable areas;

(b) whetlier it is also a fact that 
Bihar is not covered under the above 
programme; and

(c) whether it is also a fact that 
when national highway No. 31 (Ko- 
dha-Katihar-Labha) of Bihar wiU be 
linked with national highway Wo




